(¢ Lits—

o

Year@dox U Rod.

1LAVINASH.KUNAR. ... we S0Mfdaugheer/wife of SHILA...DEVL..,
980 Lo Y015, belonging to BLHAR..LEGISLATIVE. ASSEMBLY
service and presently working as . OLEICE. ATTENDENT oo
glve hereln below the detalls of the assetg {imniovable, movable, bank balance, cte.} of
myself, my spouse ang dependants*;

{Assets in joint name Indlcating the extant of Joint ownership wiil slso have to be
.gﬁt\en} .
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| Institutions,
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Note: Value of Bonds / shares f Debentures as per the latest market value in Stock

Exchange In respect of listed tampanies and as per books 1 the case of non listed

wQmpanies should be given. :
* Dependant heve means a parson substantially dependent on the income of iie

gimployee,
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(ill} Government Dues:
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(d) dues to departments | g s
deafing with telephones
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- dedling with government .
transport (Including

alrcraft and helicopters) , -
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!{Full Hame e.9. B.A.S.-Blhar Adyninlstrative Service,
B.5.5.- Blhar Secrutarlat Senvies ete.)

Home District - PATNA : J
I hereby deciore that the above details are trus to the best of iy

krowladge and bellef,
Signature HtiWS)w
Narne of Employes: A1VASEH. Kymagk.....

Place:. PATNA ... | Deelgnatian:....OfF(CL . ALTENDENT....
pate L EI%IZ50.. De:partmerst:.B.[M&..L.EQI.SMU}[EJ?.SSEM BLY
Note; . Please sign each page of the deciaration. Asset dectaratlon form

musk ba In A4 size white paper with computer typed (singla sida)
in prmrihed format.
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